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Port Blair, dated the 26t March 2020
ORDER No. 870

To contain the spread of infection of COVID-19 the following officers will
assist the undersigned in addition to their current charges with immediate
effect:-

1. Shri Krishan Kumar, Secretary (E&F/L&E) will monitor and supervise
the work of contact tracking and case investigation in communities of
COVID-19.

2. Shri Deepak Virmani, Secretary (GA) will supervise and monitor the
logistic requirements of quarantine/isolated cases of COVID-19.

This issue with the approval of Chief Secretary, A & N Administration.
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K R Meena)
Principal Secretary (Health)
(F.No. 34-9 (1)/2020-MPH)

OFFICE ORDER BOOK:-

Copy to:

The Chief Secretary, A & N Administration.

Shri Krishan Kumar, Secretary (E&F/L&E).

The Secretary (Health), A & N Administration.

Shri Deepak Virmani, Secretary (GA).

The Director of Health Services, A & N Administration.

Dr. Avijit Roy, DD (Health), DHS Office will provide the information
to Officer at SL.No. 1 to carry out the task successfully.
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